
IN THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, KALAS MAHAL, CHENNAI 

OA 31/2024 (SZ) 

IN THE MATTER OF: 

Maani Ranjan &Ors ... APPLICANTS 

VERSUS 

State of Karnataka and Ors ...RESPONDENTS 

Previous D.o.H: 06.02.2026 Next D.o.H: 10.04.2026 

S.NO. | DESCRIPTION ~_[PaGEno] 
i Affidavit on filing Independent Report | 1-2 
2. Report dated 03.02.2026 on behalf of the | .y 77‘ 

respondent no. 4 KSPCB | | 
3. ANNEXURE - 1 ] 

KSPCB Notice dated 19.6.2023 to Panchayat 7-11 

Development Officer for establishing STP| 12-19 

with English translation ‘ 

4. ANNEXURE - 11 

Gram Panchayat letter dated 25.01.2024 to 

Taluk Panchayat with English translation 

5. ANNEXURE-III ‘ 
KSPCB Notice dated 18.07.2023 to Zila 28 
Panchayat 

6. ANNEXURE - 1V 
KSPCB internal letter dated 29.01.2024 to its ‘ s 

‘ RO with English Translation | 31-32 
ANNEXURE -V — | 
KSPCB Notice dated 20.02.2025 to Gram | 33-35 | 
Panchayat & Panchayati Raj (ESD) with  36-39 

English translation 

"ANNEXURE - VI ] 
Zila Panchayat reply dated 14.03.2025 to 

KSPCB with English translation 



Filed on: _.03.2026 Mobile: +91-9211059000 

9. ANNEXURE - VII o 
KSPCB letter dated 13.05.2025, 11.07.2025 | 46 —52 

and 30.01.2026 to Zila Panchayat and Taluk | 53 —62 

Panchayat with English translation 

10. ANNEXURE - VIII 

KSPCB letter dated 10.06.2025 to Gram 63 — 64 

Panchayat and Panchayati Raj with English| 65— 68 

translation 

11. ANNEXURE - IX j ] 

Gram Panchayat replies dated 12.6.2025 and :3:;2 

23.6.2025 with English translation 

12. ANNEXURE-X i 
KSPCB internal letter dated 29.01.2026 to its | 87 — 88 

RO with English Translation | 

13. ANNEXURE - XI i 
KSPCB notices dated 02.02.2026 to 7| 89-102 

apartments/ commercial buildings B J 

14. ANNEXURE - XII 103105 | 

Photographs | 

KARNATAKA STATE POLLUTION CON"I%(%AEARD 

RESPONDENT NO. 4 

THROUGH 

Mukesh Kumar 
Advocate for respondent no. 4 KSPCB 

Lex Regula LLP 
(A Law Firm Registered under LLP Act. 2008) 

Residence: Flat No. 19, Ground Floor, 

Delhi Govt Officers Flats,33 - Rajpur 

Road, Civil Lines, DELHI - 110054 

Web: www.LexRegula.com 

Place: DELHI Email: LexRegula@gmail.com

mukes
Typewritten Text
17



IN THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, KALAS MAHAL, CHENNAI 

OA 312024 (SZ) 

IN THE MATTER OF: 

Maani Ranjan & Ors ... APPLICANTS 

VERSUS 

State of Karnataka and Ors ...RESPONDENTS 

AFFIDAVIT ON FILING AN INDEPENDENT 

REPORT ON BEHALF OF THE RESPONDENT 

NO. 4 KSPCB 

I, D. P. Mahendra, son of Putte Gowda, aged about 54 years, currently 

working as  Regional Officer, Anekal Region, Karnataka State 

Pollution Control Board (KSPCB), "Nisarga Bhavan", Shivanahalli, 

Bangalore, do hereby solemnly affirm and declare as under:- 

1. That the deponent is working with Respondent no. 4 KSPCB, 

and as such, I am well conversant with the facts and 

Respondent no. 4 KSPCB. 

dated 11.12.2025, the deponent is filing its Independent Report 

dated 03.02.2026 on behalf of the answering respondent no. 4 

circumstances of the present case based on the information 

derived from the official records, and hence, I am competent and 

authorized to verify, sign and swear this affidavit on behalf of the 

That on directions of this Hon’ble Green Tribunal vide Order
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KSPCB, which is in continuation to its previous report filed on 

05.08.2025. 

3. That it is respectfully submitted that the answering Respondent 

No. 4 KSPCB will be obliged to provide any additional 

information or further report if so directed by this Hon’ble 

Tribunal, and hereby submit this affidavit for kind consideration. 

4. That 1 have read and understood the contents of the 

accompanying report. The same has been drafted by the officials 

of the answering Respondent No. 4 KSPCB,and the contents 

therein are true and correct as per the official records made 

available to me,and the same has been understood by me. 

S. That the contents of the accompanying Report are a true 

copy of its original, along with the English translation of 

the Kannada pages therein and the Annexures: I to XII 

therein, may be read as part and parcel of this affidavit and the 

contents thereof are not repeated herein for the sake of brevity. 

OS RIFICATION: 

= Verified at Bengaluru on this 17" day, March’ 2026 that the contents 

of the above Affidavit are true and correct on the basis of my 

knowledge and official documents. No part of it is false, and nothing 

material has been concealed therefrom. ME 

b 
DEP! ENT
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